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by another Battalion in phases. The
situation, improved on 31st Marzh when
schools were functioning, shops were open,
vehicles were plying and Government
Offices were functioning normally.

We are in touch with the State Govern-
ment of Mizoram and are closely monitor-
ing the situation. The night curfew is
continuing as a precautionary measure and
no untoward incident has been reported
after 30th March. The $tate Government
of Mizoram have announced ex-gratia
grant of Rs. 50,000/- each for the Kkith &
kin of thosc killed and Rs. 20,000/- each
for those injured in the incidents

I express my heartfelt sympathies to
the unfortunate victims. Whilc the
enquiries ordered by the State Government
and the Army will bring out the circum-
stances leading to the incidents rcsulting in
loss of lives and fix the responsibility,
the need of the hour is that the State
Government and the Assam Rifles authori-
ties should make all possible efforts to
defuse the situation. The State Govern-
ment and the Assam Rifles authorities are
working in close coordination and the
situation has shown considerable and
steady improvement,

PROF. G.G. SWELL : There should
be a discussion on the Statement, Sir.

MR. SPEAKER: Shri H.K.L. Bhagat,

12.08 hrs.

BUSINESS ADVISORY COMMITTEE
[English)
Fifty-first Report

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OF
INFORMATION AND BROADCASTING
(SHRI HK.L. BHAGAT): I beg to
move

“That this House do agree with
the Fifty-first Report of the Busi-
ness Advisory Committee present-
ed to the House on the 30th
March, 1988."

PROF. MADHU DANDAVATE
(Rajapur) : Sir, we could not hear what he
said.
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Could yoa hear, Sir ? (Interruptions).

From his lip movement, you cuould
imagine what he had said.

MR. SPEAKER : Motion moved :

That this House do agree with the
Fifty-first Report of the Business
Advisory "‘ommittee presented to
the House on the 30th March,
1988.”

SHRI SHARAD DIGHE (Bombay,
North Central) : Sir, T want one clarifica-
According to this Business Advisory
Committee Report, Friday the 15th is
going to be a holiday, no sitting of the
Housc and for that day Privatc Members
Resolutions arc already Dballotted. My
Resolution has also come in the tallot.
Therefore, I would seek a clarification from
you. I request that they may be carried over
to the ncxt Private Members Resolutions
day. Subject to that, this may be passed.
I have written a letter also to this effect.

SHRI THAMPAN THOMAS: (Maveli-
kaia) : Sir, questions were also balloted
and my question has come in the baliot.

SHRI SHARAD DIGHE : The Private
Members Resolutions may please be carried
over to the next Friday.

[ Trans!a:ion]

MR. SPEAKER : It can be done oniy
if the House agrees to do so. Mr. Bhagat,
they are asking that if 15th is going to be
a holiday, when would the Private Mem-
bers’ Resolutions be taken up ?

| English]

SHRI SHARAD DIGHE : My Resolu-
trion has already come in the ballot. Let
it be carried over to the next Friday fixed
for Resolutions.

MR. SPEAKER : What is your view,
Shri Bhagat ?

SHRI H.K.L. BHAGAT : If the House
wants it, 1 am in your hands. No
problem.

MR. SPEAKER: Does the House agree
to this ?

SOME HON. MEMBERS : Yes.



_ :35 Matters Under

MR. SPEAKER : Okay.

The qucstion is :

“That this House do agree
with the Fifty-first Report of
the Business Advisory Com-
mittee presented tothe House
on the 30th March, 1988."

The moation was adopted.

12.10 hrs.
[English]
MATTERS UNDER RULE 377

(i) Commissicning of Electronic Tele-
phone Exchange at Nagpur.

SHRI BANWARI LAL" PUROHIT
(Nagpur) : Nagpur city consists of four
Telephone Exchanges namely, Main, Itwari,
Hingna and Kamptee, with a total installed
capacity of 20100 lines.

12.10% hrs.

[MR. DEPUTY SPEAKER +n the
Clair,

Against this, there is a waiting list of
about 15,000 This clearly indicates the
backlog and the urgency to commission
more Exchanges at Nagpur. Even the
existing exchanges are very old and out-
dated Electro-Mechanical type. It is under-
stood that there is a proposal to “instal
10,000 line Electronic Exchange which
is pending since long. It is essential that
this Exchange is commissioned immediate-
ly. In addition, there are proposals to
open new Exchanges at Sakhardhara,
V.R.CE., Hingna and Kamptee. Due to
the delay in setting up ncw exchanges, the
old equipments are allowed to continue
thereby adversely afecting the service to
the public. Even this waiting list of 15,000
is not a real indication of the actual tele-
phone demand at Nagpur as pcople hesitate
to block their money, there being no scope
for new connections being given in the
immediate future.

In view of the position mentioned
above, I earnestly urge upon the Govern-
ment to immediately implement the propo-

APRIL 4, 1988

Rule 377 236

sal of commissioning of 10,000 lines
electronic exchange at Nagpur. Action
should also be initiated to open New
Exchanges at Sakhardhara, VRCE, Hingna
and Kamptee.

[ Transitation)

(ii) Need to build a memorial for Shri

Ganesh Shankar Vidyarthi and to

declare March 25 as National
Integration Day.

SHRI JAGDISH AWASTHI (Bilhaur) :
The metropolis of Kanpur occupies a
glorious place in the history of the country
for the role it played in the naljonal
frcedom struggle and also in maintaining
and strengthening the national unity, inte-
grity and communal harmony. The great
martyr, Ganesh Shankar Vidyarthi ranks
among those front line martyrs who laid
down their lives for the cause of nation,
He was a man of undaunted courage who
valued his principles and ideals higher
than his life As an irrcpressible journalist,
he always held the torch of freedom high.
He made relentless efforts to make people
aware of their duties towards the nation.
Vidyarthiji displayed indomitable courage
"in frustrating the despicable conspiracy of
the foreign rulers when they tried to give
a communal colour to the violence which
erupted following the hanging of the great
son of the nation, Bhagat Singh on March
23rd, 1931. In the wake of this voilence,
he tried to maintain communal harmony
and even laid down his life on 25th March,
1931 in this persuit. On being impressed
by his sacrifice, Mahatma Gandhi had
commented that his sacrifice inspired the
countrymen to follow his path. But it is
highly regrettable that no memorial has so
far been raised in the memory of this great
martyr.

Therefore, the Government is requested
to raise a memorial in the memory of the
immortal martyr Ganesh Shankar Vidyarthi
at the site where he laid down his life and
declare 25th March as the communal har-
mony and national integration day. If
possible, 25th March should also be
declared a holiday add the people should
be inspired to follow the ideals of late
Ganesh Shankar Vidyarthi in order to
maintain communal harmony.



